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The representative of the petitioner prayed for adjournment to file rejoinder to the
reply filed by MPPTCL. The prayer was granted.

2. Learned counsel for BSEB pointed out that copy of the I.A had not been served
on BSEB. The representative of the petitioner agreed to furnish copy to learned counsel
who may file its reply within two weeks, with a copy to the petitioner who may file its

rejoinder by 25.7.2009.

3. The petition shall be re-notified for hearing on 28.7.20009.
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Chief (Legal)



